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TG /ORDER

PER D.S. SUNDER SINGH, Accountant Member:

This appeal is filed by the revenue is against the order of the

Commissioner of Income Tax (Appeals)

[CIT(A)], Vijayawada vide



LT.A. No.434/Viz/2017
Sri Gollu Ranga Rao, Vijayawada sls

[.T.A.No.46/CIT(A)/V]JA/2015-16 dated 28.02.2017 for the Assessment
Year (A.Y.) 2012-13.

2. During the appeal hearing on 01.08.2018, the Ld.AR brought to our
notice that the assessee has expired and the Bench has directed the Ld.AR
to bring the legal heirs on record for taking up the appeal. Though the case
was posted for hearing subsequently on 24.09.2018, 14.12.2018 and
12.02.2019, the revenue failed to bring legal heirs on record and the
department did not give any convincing reason for not taking action to
pursue the appeal on legal heirs. The department did not show any interest
in prosecuting the legal heirs in this appeal. Therefore the appeal is

dismissed for non prosecution.
3. In the result, appeal of the revenue is dismissed.

Order pronounced in the open court on 3 April, 2019.
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